LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, 22 November, 2019/ 01 Agrahayana, 1941(Shaka)

No. 162
ADVISORY

It is reiterated that all Hon’ble Members are requested to use vehicles with the
parking label issued to them by Delhi Legislative Assembly from 24.11.2019 to
03.12.2019 on account of 10t Commonwealth Youth Parliament and Delhi Vidhan
Sabha Session.

Further, any private vehicles not bearing the Parking Label/ MLA Sticker issued
by Delhi Legislative Assembly shall not be allowed entry in the Assembly premises for
the said period.

All Hon’ble Members are solicited to kindly adhere to this Advisory and co-operate
with the Security Personnel in checking of their vehicles and frisking of
accompanying guests, if any.

C. Velmurugan
Secretary
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